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. {e) if so, what is Government's reaction
.1 thereto .and . what steps Government pro-
«PO% o tuke to improve the financial posi-
i tion ta help refund of advancc?

~THE MINISTER OF STATE IN THB

DEPARTMENT OF INDUSTRIAL

DEVELOPMENT IN THE MINISTRY
OF INDUSTRY. (SHR] M. ARUNA-
» CHALAM): (a) Though there have been

complaints about delay in refund of ad-

vance deposits, no specific complaint about
. mon-refund .of advance deposits by (he

eompary has been brought to the notice
«,0f ,the Government. ’

(b) and (c) The
§cootcrs Ltd. is a gtate Government pro-
-~Ject. Howaver, a5 informed by the com-
*. pany, they are having financial comstraipts
10 refanding the advance money as the
i funds are largely locked up in inventoric,
The company i negotisting  with its
Ba?kerq/ﬁnancial institutiong for financial
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e 500n after the ¢anc-

. received from the banks/
financial institutions.

Efforts o

promote ancillarv Industri
In v"hges nansirie

with the €Ooperation of Indus-
trialists

" 3224. DR. RATNAKAR PANDEY:

SHR] CHANDRIKA PRASAD
TRIPTHI.

Will the Minister of INDUSTRY b2
pleased to state. ’

(a) whether Government have approach-
-ed the irdustrialists to adopt ome villages
f-or Promotion of ancillary industries hay-
.Ing linkages with their main -units; and

(b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
+ DEPARTMENT OF

INDUSTRIAL
..DEVELOPMENT IN THE MINISTRY
= OF INDUSTRY (SHRI M. ARUNA.

CHALAM): (a) and (b) The Govern-
ment had convened a meeting of industrial-
-ists on Rural Industrialisatior in the con-
-text of the various schemes of the Depart-
ment of Rural Development. At this
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meetiag it was suggested that manufacture
of pars componsnts and sub-aisemblies
could b. farmed out to industries in the
rural area. Similarly the large industries
could also help market products manufac-
tured in the Rural Sector. The discussions
were prel:minary in nature and industrial-
ists have been requested to specific pro-
posals for consideration of Government.

Discontinuation of Central Subsidy to
State Governments

3225. SHRI JOHN F. FERNANDES:
Will th:  Minister of INDUSTRY be
pleased to state:

(a) whether jt is a fact that the Cen-
tral Government propose to «iscontinae
the Central Subsidy to the State Govern-
ments in the near future: and

(b) if so. whether Government will re-
consider their deci.ion in the matter as
spec.al cuse in regard to the mewly formad
dened with financial dicuffilties at the ini-
tial stage and also for the promotion of
new industries so a. to mop up additional
revenuz (o avoid initial taxation?

THE MINISTiZR OF SFATE IN THE
DEPARTMENT oF INDUSTR!AL
DEVELOPMENT IN THE MINISTRY
OF INDUSTRY (SHRI M. ARUNA- -
CHALAM): (a) The Central Investment
Subsidy S-heme. 1971, as extended from
time to time. is valid unto 30-9-1988.
Government have not taken any decision
about its ccntinvance or otherwise bheyond
30-9-1988
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(b) Does not arise.

Performance of Technology and Manage-
ment INCO based m U.S.A.

3226, SHRI CHIMANBHAT MEHTA:
Will the Minister of INDUSTRY be plea-
sed to state:

(a) whether it is a fact that Technology
and Management INCO has been estab-
lished in USA in colaboration with Shri

JuM. Pathak, und Indian Public Sector



